IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date :

08.01.2025

Application

Case No.

Court
Fee

11438/2025(08.01.2025 |[BLAPL/13128/2024 |10
11456/2025(08.01.2025 |ABLAPL/30/2025 110
11459/2025|08.01.2025 |ABLAPL/21/2025 110
11460/2025|08.01.2025 |WP(C)/30044/2024 |10
11474/2025|08.01.2025 |ABLAPL/11546/2024 |10
11475/2025|08.01.2025 |ABLAPL/12519/2024 |10
11482/2025(08.01.2025 |WP(C)/32229/2024 |10
11483/2025|08.01.2025 |WP(C)/24545/2024 |10
11491/2025|08.01.2025 |WP(C)/27345/2024 |10
11502/2025|08.01.2025 |WP(C)/26084/2024 |10
11504/202508.01.2025 |WP(C)/21988/2014 |7
11512/2025|08.01.2025 |WPC (OAC) /3191/2007 |7
11513/2025(08.01.2025 |WP(C)/24874/2024 |7
11516/2025(08.01.2025 |MATA/86/2020 7
11517/2025(08.01.2025 |WP(C)/31075/2024 |7
11518/2025(08.01.2025 |WP(C)/31596/2024 |7
11519/2025(08.01.2025 |LAA/121/2013 7
11520/2025(08.01.2025 |WP(C)/23061/2015 |7
11521/2025(08.01.2025 |CRLMP/1763/2024 |7
11524/2025(08.01.2025 |CRLMC/1921/2022 |7
11526/2025(08.01.2025 |CMAPL/438/2019 7
11528/202508.01.2025 |[WPC (OAC) /3191/2007 |7
11529/2025/08.01.2025 |RFA/37/2012 7
11531/202508.01.2025 |WP(C)/12621/2006 |7
11532/2025/08.01.2025 |WP(C)/6592/2016 |7
11533/2025(08.01.2025 |[WP(C)/459/2016 7
11535/2025(08.01.2025 |RPFAM/22/2024 7
11536/2025(08.01.2025 |[CRLMC/2250/2024 |7
11537/2025/08.01.2025 |0JC/293/1999 7
11538/202508.01.2025 |WP(C)/12187/2010 |7
11539/2025|08.01.2025 |WP(C)/16172/2016 |7
11540/2025/08.01.2025 |[RSA/354/2019 7
11541/2025/08.01.2025 |[CRLREV/307/2023 |7




11544/2025(08.01.2025 |CRLREV/307/2023 |7
11546/2025(08.01.2025 |[RSA/357/2007 7
11551/2025(08.01.2025 |WP(C)/30081/2024 |7
RA 11552/2025(08.01.2025 |BLAPL/13144/2024 |10
11553/2025(08.01.2025 |ABLAPL/12620/2015 |7
11554/2025(08.01.2025 |ABLAPL/12363/2017 |7
11559/2025(08.01.2025 |[WP(C)/7447/2017 |7
11563/2025(08.01.2025 |WP(C)/12497/2018 |7
11565/2025/08.01.2025 |RSA/379/2024 7
11566/202508.01.2025 |CRLMC/4496/2024 |7
11567/202508.01.2025 |WA/789/2024 7
11569/202508.01.2025 |CRLMP/2558/2023 |7
11577/202508.01.2025 |WP(C)/30046/2024 |7
11578/202508.01.2025 |WP(C)/30043/2024 |7
11580/202508.01.2025 |WP(C)/30010/2024 |7
11583/2025/08.01.2025 [WP(C)/30014/2024 |7
11584/202508.01.2025 [WP(C)/30040/2024 |7
11585/202508.01.2025 [WP(C)/30013/2024 |7
1586/2025(08.01.2025 |WP(C)/30620/2024 |7
11590/2025(08.01.2025 |[WP(C)/22322/2017 |7
1593/2025(08.01.2025 |WP(C)/27045/2024 |7
11599/202508.01.2025 |WP(C)/30929/2024 |10
11602/202508.01.2025 |WP(C)/32702/2024 |10
1603/2025(08.01.2025 |WP(C)/31099/2024 |7
11605/202508.01.2025 |WP(C)/19302/2022 |10
11608/202508.01.2025 |WP(C)/30533/2024 |10
1609/2025(08.01.2025 |WP(C)/13801/2024 |7
11613/2025|08.01.2025 |WP(C)/25821/2024 |7
U,P.K.MISHRA, S.N.PANDA 11614/2025/08.01.2025 |JCRLA/8/2020 110
11616/2025|08.01.2025 |WP(C)/12612/2022 |10
1617/2025(08.01.2025 |WP(C)/21907/2010 |7
11618/2025|08.01.2025 |WP(C)/32633/2024 |10
11619/2025|08.01.2025 |WP(C)/28862/2023 |7
11620/2025|08.01.2025 |WP(C)/32488/2024 |10




ARMA,K.P.MUKHI, S.N.BARIK,R.K.RAY,B.BINAYA,S.R.SINGH

1621/2025‘08.01.2025 MACA/333/2018 10
11622/2025|08.01.2025 |WP(C)/32487/2024 |10
11623/2025(08.01.2025 |MACA/333/2018 10
11624/2025(08.01.2025 |WP(C)/4759/2018 |7
11625/2025(08.01.2025 |WP(C)/32322/2024 |10
11626/2025(08.01.2025 |WP(C)/12646/2019 |10
11627/2025(08.01.2025 |RVWPET/367/2022 |10
11629/2025(08.01.2025 |WP(C)/12646/2019 |10
11631/2025(08.01.2025 |WP(C)/12646/2019 |10
11633/2025(08.01.2025 |WP(C)/246/2025 10
11639/2025(08.01.2025 |[WP(C)/251/2025 10
11644/202508.01.2025 |WP(C)/31548/2024 |10
11648/2025|08.01.2025 |WP(C)/7029/2018 |10
11663/2025|08.01.2025 |WP(C)/32326/2024 |10
11700/2025|08.01.2025 [BLAPL/13157/2024 |10
11702/2025|08.01.2025 [BLAPL/13159/2024 |10
11708/2025|08.01.2025 |BLAPL/13156/2024 |10
11721/2025|08.01.2025 |WP(C)/30547/2024 |10
11723/2025|08.01.2025 |WP(C)/32819/2024 |10
11725/2025(08.01.2025 |WP(C)/122/2025 10
11726/2025(08.01.2025 |WP(C)/122/2025 10
11727/2025|08.01.2025 |WP(C)/317/2025 10
11728/2025|08.01.2025 |WP(C)/7447/2017 |10
11729/2025|08.01.2025 |WP(C)/7447/2017 |10
11732/2025|08.01.2025 |WP(C)/12395/2018 |10
11733/2025|08.01.2025 |WP(C)/12395/2018 |10
11735/202508.01.2025 |WP(C)/30447/2023 |10
11736/2025|08.01.2025 |CRLMC/4113/2024 |10
11740/2025|08.01.2025 |WP(C)/30126/2024 |10
11742/2025|08.01.2025 |WP(C)/31891/2024 |10
11753/202508.01.2025 |FAO/485/2024 10
11754/202508.01.2025 |WP(C)/31665/2024 |10
11756/202508.01.2025 |CMP/585/2024 110
11760/202508.01.2025 |WP(C)/331/2025 110
11763/202508.01.2025 |WP(C)/20518/2024 |10
11767/2025|08.01.2025 |RPFAM/341/2024 10
11769/202508.01.2025 |WP(C)/129/2025 110
11770/202508.01.2025 |WP(C)/131/2025 110
11771/2025|08.01.2025 |WP(C)/133/2025 10
11772/2025|08.01.2025 |WP(C)/135/2025 10
11773/2025|08.01.2025 |WP(C)/137/2025 110
11780/2025(08.01.2025 |WP(C)/155/2025 110
11782/2025|08.01.2025 |WP(C)/38/2025 110




11783/2025(08.01.2025 |WP(C)/29/2025 10
11784/2025(08.01.2025 |WP(C)/90/2025 10
11786/2025(08.01.2025 |WP(C)/226/2025 10
11789/2025(08.01.2025 |WP(C)/287/2025 10
11792/2025(08.01.2025 |WP(C)/282/2025 10
11795/2025(08.01.2025 |WA/2149/2024 10
11800/2025(08.01.2025 |ABLAPL/33/2025 10
11802/2025(08.01.2025 |ABLAPL/51/2025 110
11806/202508.01.2025 |ABLAPL/63/2025 110
11808/202508.01.2025 |ABLAPL/54/2025 110
11809/202508.01.2025 |ABLAPL/60/2025 110
11812/2025|08.01.2025 |ABLAPL/12521/2024 |10
11815/2025|08.01.2025 |BLAPL/72/2025 10
11823/2025|08.01.2025 |ABLAPL/12752/2024 |10
‘1826/2025‘08.01.2025 WP (C)/21907/2010 |7
11831/202508.01.2025 |WP(C)/24631/2019 |10
11833/2025(08.01.2025 |RSA/347/2017 110
11834/2025/08.01.2025 [BLAPL/116/2025 7
11836/202508.01.2025 |ABLAPL/103/2025 |10
11838/202508.01.2025 |BLAPL/86/2025 7
ANTY 11847/202508.01.2025 |WP(C)/22549/2023 |10
11851/202508.01.2025 |CRLMC/18/2025 110
11863/202508.01.2025 |CRLMC/4766/2024 |10
11864/202508.01.2025 |CRLMC/4259/2024 |10
11872/202508.01.2025 |ABLAPL/87/2025 110
11873/202508.01.2025 |ABLAPL/76/2025 110
11875/202508.01.2025 |ABLAPL/73/2025 110
11876/202508.01.2025 |ABLAPL/78/2025 110
11877/202508.01.2025 |ABLAPL/81/2025 110
11879/202508.01.2025 |ABLAPL/84/2025 110
11881/202508.01.2025 |ABLAPL/85/2025 10
11882/2025/08.01.2025 |ABLAPL/90/2025 110
11883/2025(08.01.2025 |ABLAPL/91/2025 110
11884/2025/08.01.2025 |ABLAPL/89/2025 110
11886/202508.01.2025 |ABLAPL/9543/2024 |10
11887/202508.01.2025 |ABLAPL/9540/2024 |10
11888/202508.01.2025 [BLAPL/3842/2024 |10
11889/202508.01.2025 |ABLAPL/9538/2024 |10
11892/202508.01.2025 |ABLAPL/12714/2024 |10
11893/202508.01.2025 |ABLAPL/12286/2024 |10
11894/202508.01.2025 |ABLAPL/12347/2024 |10
11896/202508.01.2025 |ABLAPL/12213/2024 |10
11897/202508.01.2025 |ABLAPL/13282/2024 |10




11898/2025(08.01.2025 |ABLAPL/13319/2024 |10
11901/2025(08.01.2025 |BLAPL/10716/2024 |10
11903/2025(08.01.2025 |WP(C)/32837/2024 |10
11904/2025(08.01.2025 |WP(C)/32525/2024 |10
11905/2025(08.01.2025 |WP(C)/32265/2024 |10
11906/2025(08.01.2025 |WP(C)/35758/2023 |10
11911/2025(08.01.2025 [BLAPL/8843/2024 |10
11912/2025/08.01.2025 |ABLAPL/168/2025 |10
11913/202508.01.2025 |ABLAPL/181/2025 |10
11914/2025(08.01.2025 |[BLAPL/7/2025 110
| | Total 1474

NIC



